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DEATH OF SHRI RANG BIHARI RE: CIRCULATION OF PAPERS
LAL LAID ON THE TABLE

Shri Hartah Chandra Mathnr (Pali):
Mr. Speaker: I have to inform  the 

House of the sad demise of Shri Rang 
Bihari Lai who passed away in Delhi 
■on the 23rd August, 1957 a t the age
of 70. He was a Member of the old

•Central Legislative Assembly.

The House w ill join w ith me in  con-
veying our condolences to the m em-
bers of his family. The House m ay 
kindly stand in  silence for a m inute 
to express its sorrow.

The Members then stood in silence 
for a minute.

PAPERS LAID ON THE TABLE

R e p o s t  o f  P u b l i c  S e r v i c e s  ( Q u a l i f i -
c a t i o n  f o r  R e c r u i t m e n t ) C o m m i t t e e

The Minister of S tate in the Minis-
try  of Home Affairs (Shri D atar): I
beg to lay on the Table a copy of the 
Report of the Public Services (Quali-
fications for Recruitm ent) Committee. 
[Placed in Library , See No. S-229/ 
57.]

A n n u a l  R e p o r t  o f  t h e  H i n d u s t a n  
M a c h i n e  T o o l s  ( P r i v a t e )  L t d .

The Minister of Industry (Shri 
Manubhai Shah): I beg to lay on the 
Table, under sub-section (1) of 
section 639 of the Companies Act,
1956, a copy of the A nnual Report of 
the H industan Machine Tools (P ri-
vate) Limited for the year 1956-57. 
[Placed in Library. See No. S-230/ 
57.1

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

PRESEN TA TIO N  OF S lX T H  REPO RT

Sardar Hukam Singh (Bhatinda): I 
beg to present the S ixth Report of 
'the Committee on Private Members’ 
•Bills and Resolutions.

Just now the hon. M inister for Indus-
try  laid a copy of the A nnual Report 
of the H industan M achine Tools 
(Private) L im ited on th e  Table of 
the House. B ut this report has al-
ready been circulated to the Members 
of P arliam ent m uch earlier. So, re -
ports are circulated to M embers even 
before they are la id  on the  Table. I 
have got the  report w ith  me.

Mr. Speaker: I understand from
office th a t sometimes these copies are  
circulated to m em bers in advance, 
even before they  are  laid on th e  
Table. I  agree w ith the view  o f the 
hon. Member. H ereafter, I shall see 
to it tha t the members w ill not have 
the advantage of reading these papers 
earlier, i.e., before they are laid on 
the  Table. I t is only proper th a t they 
m ust be laid on the Table first and 
then circulated to hon. Members, how-
ever convenient the o ther course m ay 
be.

Shri Harish Chandra M athur: I do
think th a t the right of the House is 
bigger than  my right.

Mr. Speaker: The right of the
House is superior to the individual 
rights.

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

F l o o d  s i t u a t i o n  i n  B i h a r  a n d  U.P.

Shri Bibhuti Mishra (Bagaha): 
Under ru le 197, I beg to call the a tten -
tion of the M inister of Home Affairs 
to the following m atte r of urgent 
public im portance and I request th a t 
he may m ake a statem ent thereon: —

“The flood situation in Bihar 
and U.P.”

The M inister of S tate in the Minis-
try  of Horn'1 Affairs (Shri D atar):
Uttar Pradesh: As a result of conti-
nual rains in the second half of July,
1957, there were floods in the rivers 
Ghagra, Rapti, Bari Gandak, Chhoti




